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Mr. Speaker: The debate will conti-
nue . 

15.33 brs. 

COMMlTI'EE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

Shrl A. S. Alva (Mangalore): 
beg to move: 

''That this House agrees with the 
Ninety-ninth Report of the Com-
mittee on Private Members' Bills 
and ReaolutioM presented to the 
House on the 23rd November, 11168." 

Mr. Speaker: The question Ia: 

'"I'ha t this House arrees with the 
Ninety-ninth Report of the Com-
mittee on Private Memben' BUll 
and Resolution. presented to the 
House on the 23rd November, 11186." 

The motion ...... adopted. 

15.s& lars. 

RESOLUTION RE. INTERIM REPORT 
OF ADMlNISTRA TIVE REFORMS 

COMMISSION-Contd, 

Mr. speaker: The House will take 
up further dilCusaion of the followiD& 
resolution moved by Shri Sinhuan 
Singh on the lOth November, 1l18li:-




